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Taking over Dutch Aircraft Manufacturer 

Fokker By HAL 

3050. SHRI SANJAY DALMIA: Will the 
Minister of DEFENCE be pleased to state: 

(a)whether Hindustan Aeronautics Limited 
(HAL) proposes to take over Dutch Aircraft 
Manufacturer Fokker; 

(b) the broad benefits that are likely to 
accrure to the HAL as a result thereof; and 

(c) the sources from which the HAL 
proposes to get necessary funds in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRY OF DEFENCE (SHRI N.V.N. 
SOMU): (a) No, Sir. 

(b) and (c). Do not arise. 

Narrow Sections on the National Highway 
Between Vijayawada and Talepalligudem 

3051. SHRI YERRA NARAYANA-
SWAMY: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether Government are aware of a 
number of narrow sections on the National 
Highway between Vijayawada and Tale- 
palligudem in Andhra Pradesh; 

(b) whether it is a fact that traffic jams are 
being caused by such ill designed culverts and 
roads in this sction; and 

(c) the steps proposed to identify such 
narrow areas on the aforementioned National 
Highway? 

THE MINISTER OF SURFACE TRANS-
PORT (SHRI T G. VENKATRAMAN): (a) 
There is no narrow sections on National 
Highway 5 between Vijayawada and Tale-
palligudem in Andhra Pradesh. 

(b) No. Sir. 

(c) Does not arise. 

Sardar Sarovar Project 

3052.  SHRIMAT ANANDIBEN 
JETHABHAI PATEL: 

SHRIMATI URMILABEN 
CHIMANBHAI PATEL: 

Will the Minister of WATER 
RESOURCES 

be pleased to state: 

(a) whether construction of Sardar Sarovar 
Project has been stopped; 

(b) whether the Suprem Court has given 
conditional stay and linked it with the 
rehabilitation of the displaced persons; 

(c) whether it is a fact that Madhya 
Pradesh is not carrying out rehabilitation of 
the displaced persons according to the 
accepted award; 
 

(d) the steps taken by Narmada Control 
Authority to insist to the Madhya Pradesh 
Government to carry out the rehabilitation on 
the basis of a time bound programme; and 

(e) the number of persons going to be 
displaced and how many of them have been 
rehabilitated by Gujarat, Maharashtra and 
Madhya Pradesh in the last year: State-wise? 

 


